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| TEM No. 38 Court No. 11 SECTION I I A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 777/2004
(From the judgenent and order dated 21-22/05/2003 in CRLA 1136/95
of The H GH COURT OF GUJARAT AT AHVEDABAD)
| DRI SH BHAI DAUDBHAI Petitioner (s)
VERSUS
STATE OF GUIARAT Respondent (s)
(Wth appln(s). for bail, exenmption fromfiling O T., pernission
to place addl. docunments on record and office report)

Date : 06/05/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE DR JUSTI CE AR LAKSHMANAN

For Petitioner (s)M. R K Jain, Sr.Adv.
M. Sanad Ramekri shnan, Adv.
Ms. Ranj eetha Rohtagi, Adv.
for Ms. P.H Parekh and Co., Advs.

For Respondent (s)Ms. Hemanti ka Wahi, Adv.

Ms. Archana P. Khopde, Adv.
Ms. Aruna Cupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

The applications for exenption fromfiling official translation and pernission to place additi
onal docunents on record are all owed.

Leave granted.

The hearing of the appeal is expedited.

[ Al ka Dudeja ] [ Kanwal Singh ]
Court Master Court Master



